F.No. 01[03)/Roster/CESTAT/2024
Customs, Excige and Service Tax Appellate Tribung]

West Block No. 2,RK. Puram, New Deihi-110066
Dated: 26.02.2024

PERIOD | CORAM | WORKS ASSIGNED
g;0£ 2024 Mr. S K. Mohanty, Hon’ble Member (Judicial) and Customs Division
U3 tof Mr. M. M. Parthiban, Hon’pj i
03.05 2094 an, Hon'ble Member (Technical) Bench matters
g;oon; 2024 Mr. C.]. Mathew, Hon'ble Member (Technical) and Excise Division
03. tof Mr, Aja Sharma, Hon’ble Memb icial
03,0520 01 jay on'ole Member (Judicia ] Bench matters
From Mr. S. K. Pati, Hon’ble Member (Judicial) and Service Tax Division
&22;8;: o) Mr, Anil G. Shakkarwar, Hon’ble Member (Technical) | Bench matters

Note:

Member (Technical) and the other available Member in the Division Bench will sit in Single Member
Bench. If any Member in the Customs Division Bench is on leave/tour, the matters will be taken up by
other two Division Benches by splitting the list into two or by the available Division Bench and the
other remaining Member wil) sitin the Single Member Bench,

2. All part heard matters are released for fresh hearing before the regular bench.

3. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on
the website www.cestatgov.in in the link “Daily orders” /"court proceedings”,

By Order

(Bineesh Kumar K. §.)
Registrar

Copy to:- . m ,
SPS to Hon'ble President/Members, CESTAT, Mumbai/P.A. to Registrar/Deputy/Assistant Registrar, CESTAT,

Mumbai/Bar Association/0/o Commissioner (AR)/Notice Board/Website/Guard File/Office Copy.

%“ -
eputy Registrar



